
REPORT FILED BY THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS
AND HEAD OF FOREST FORCE, ANDHRA PRADESH IN O.A,No.195 OF
2020- oRDER DATED 25.O5.2022.

It is submitted that Sri Putta Sudhakar Yadav, Ex-chairman, TTD Board,

Proddatur of Kadapa district filed an O.A. No.19 5/2020. dt:12.10.2020 before the

Hon'ble NGT(SZ), Chennai regarding illegal encroachment of Reserve Forest area

in survey nos.506-B and 507 (Reserve Forest), situated in Nandyalampet Village,

S.Mydukur Mandal of YSR District.

Further, it is submitted that, the Hon'ble National Green Tribunal (SZ),

Chennai in their order dated:25 .05.2022 have issued orders with directions to

the official respondents to file an independent report for consideration and

posted the case for hearing on 06.07.2022. The para nos.2,3, & 6 of the

order pertaining to A.P.Forest Department are reproduced below:

Para 3: When this was pointed out, the learned counsel appearing for
the State Department submitted that they will file a sketch of the area
showing the distance between the Reserve Forest / Tiger Reserve and
the land in dispute.

In this regard, it is respectfully submitted that, as per the report of the

Conservator of Forests, Kurnool, the distance from Lankamalla Reserve Forest /
Tiger Corridor to the disputed land is 300 mt. The Lankamalla Reserve Forest

was notified u/s 16 of lvladras Forest Act 1882 vide Notification No.13 Board cf
Revenue (Land Revenue) Department, Dt:14.01.1893 with an area of 97L2.7l

Ha. Subsequently, this reserve forest was declared as Sri Lankamalleswara

Wildlife Sanctuary under Section 18 of Wildlife (Protection) Act, 1972 vide

G.O.Ms.No.285 EFS&T for (III) Department, Dt:15,10.1988 comprising of entire

Lankammalla and Lankamalla Extension Reserve Forests. Final notification was

issued Under Sec 26-4 of the Wildlife (Protection) Acl, 7972 vide. G.O.Ms.No.97,

(Contd..2)

Para 2: When the matter came up for hearing, there is a doubt that
arose as to whether the particular area in dispute is abutting the
reserve forest / tiger reserve and what is the distance between the
disputed land and the reserve forest / tiger reserve.
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Dt:17.07.1998.The Lankamalleswara Wild Life Sanctuary was included in the

tiger corridor connected from Nagarjunasagar Tiger Reserve (NSTR),Srisalam to

Sri Venkateswara National Park (SVNP), Tirupati.

Further, it is submitted that the disputed land is abutting the Machupalli

Forest Block which is notified U/s 4 of APFA,I967 vide G.O.Ms.No 410, Food and

Agriculture (Forest-III),Dt. 10-03-1970 .

A sketch of the area showing the distance between the Reserve Forest /
Tiger Reserve and the land in dispute along with the report of the Conservator of

Forests Kurnool is submitted herewith.

Para 6: The Forest Department is also directed to file an independent
report as to whether any proposal has come from the State Government
in this regard and if so, what is the present status,

It is submitted that, no proposal has been received as on date from the

Revenue Department for diversion of land which was recorded as "forest" in the

said Sy.No.506-8 (38.94 acres) and Sy.No.507 (267.80 acres) of
Nandyalampeta Village of Mydukur mandal for non-forestry purpose.

Dated at Guntur on this
the05 E day of July 2022

9.dt

2)
1l/l.'D

Principal Chief C rvator of Forests
& Head of Forest Force
Prlndpal Chief ConsErvalor ol Faosar &

Head of Fofest F9roe,
Andhra Pradesh, Guntjr

This is submitted for kind information.
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